IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :03-08-2026

Date : 03.08.2026

| | 1 c.C
Case No. . ) Applied
For
Order
WP (C) - Dtd. (Seat
1 55981/2026(03.08.2026 20775/2026 D. K. BEHERA [|C.O. 2026-07- No-)
29
Order
TRP (C) - Dtd. (Seat
2 55991/2026(03.08.2026 434/2025 M. MALLICK C.0. 5026-07- M.J.C. No-6)
30
Order
RSA- COURT NO. |Dtd. SECOND (Seat
3 55992/2026(03.08.2026 223/2026 M. NAYAK C.0. 3 OLD 9999-12— |APPEAL No-8)
31
Judgement
WA- COURT NO. |Dtd. WRIT (Seat
4 55993/2026(03.08.2026 408/2026 B.K.DAS C.0. 3 OLD 2026-07— |APPEAL No-4)
28
Order
RSA- COURT NO. |Dtd. SECOND (Seat
5 55995/2026(03.08.2026 70/2026 T.BAG C.0. o1 2026-08— |APPEAL No-1)
27
Order
WP (C) - PRADIPTA KU COURT NO. |Dtd. (Seat
6 55996/202603.08.2026 19250/2026 MOHANTY €.0. 21 2026-07- No-1)
30
COURT NO giier MISC. (Seat
7 |55997/2026|03.08.2026 |FAO-8/2021 |P. K. JENA C.0. ’ ; APPEAL
21 2024-04- No-2)
SEC.
25
Order
CRLMP- COURT NO. |Dtd. (Seat
8 55998/2026(03.08.2026 969/2026 N.SAHOO C.0. o1 5026-07- No-2)
29
Order
WP (C) - COURT NO. |Dtd. (Seat
9 55999/2026(03.08.2026 23627/2026 P. K. JENA C.0. o1 2026-07— No-2)
30
Order
CRLMP- COURT NO. |Dtd. (Seat
10 |56000/2026(03.08.2026 922/2026 J SAHOO C.0. o1 5026-07- No-2)
29

11 [56001/2026(03.08.2026 WP (C)- P. K. JENA [C.O.  |COURT NO. [Order WRIT |(Seat




23613/2026 21 Dtd. BRANCH-3 |No-
2026-07- 12)
30
Order (Seat
WP (C) - COURT NO. Dtd. WRIT _
12 |56002/2026/03.08.2026 23567/2026 K. JENA o1 5026-07— | BRANCH-3 Tg)
30
Order
(Seat
TRP (C) - COURT NO. |Dtd. _
13 |56003/2026/03.08.2026 14/2025 .DAS o1 5026-07- No
12)
30
Order
(Seat
WP (C) - COURT NO. Dtd. _
14 |56004/2026/03.08.2026 20534/2026 K. JENA o1 2026-07 No
12)
30
Order (Seat
WP (C) — COURT NO. Dtd. WRIT _
15 |56005/2026/03.08.2026 23937/2026 NAIK o1 5026-07- |BRANCH-1 gg)
31
Order
WP (C) - COURT NO. |Dtd. WRIT (Seat
16 |56006/2026/03.08.2026 23577/2026 K. MOHANTY o1 2026-07- |BRANCH-5 gg;
31
Order
(Seat
WP (C) — COURT NO. |Dtd. WRIT _
17 |56007/2026/03.08.2026 17901/2026 R. SWAIN o1 2026-07— |BRANCH-8 gg)
31
Order
(Seat
CMP- COURT NO. |Dtd.
18 |56008/2026/03.08.2026 1220/2026 R 6 5026-09— No-
40)
01
Order
(Seat
CMP- COURT NO. |Dtd.
19 |56009/2026/03.08.2026 907/2026 .SINGH p 2026-07— No-
40)
30
Order
(Seat
CMP- COURT NO. |Dtd.
20 |56010/2026/03.08.2026 850/2026 .MOHARANA 6 5026-08— No-
40)
27
Order
(Seat
CMP- COURT NO. |Dtd.
21 156011/2026/03.08.2026 824/2026 .BAG 6 2026-08— No-
40)
20
Order
(Seat
CMP- COURT NO. |Dtd.
22 156018/2026/03.08.2026 971/2026 .K.DWIBED ‘ 2026-07— No-—
40)
30
Order
(Seat
RSA- COURT NO. |Dtd.
23 156019/2026/03.08.2026 331/2025 .K.PRADHAN 3 OLD 9999-19— No-
40)
31
Order
(Seat
TRP (C) — COURT NO. |Dtd. _
24 156021/2026/03.08.2026 14/2025 .C.SINHA 3 OLD 2026-07— Zg)

30




Order

TRP (C) - COURT NO. Dtd. (Seat
25 156022/2026/03.08.2026 98/2026 SEETARAM 9 2026-009- M.J.C No-6)
21
Order
CRLMP- COURT NO. Dtd. (Seat
26 [56024/2026(03.08.2026 g0, |K.R.JENA ; 05607 Nocey
29
Order
CRLMC- COURT NO. Dtd. (Seat
27 |56027/2026(03.08.2026 | /o= o |D.J.SWAIN . 065010 Noe o)
31
Order
CMP- COURT NO. Dtd. (Seat
28 |56029/2026(03.08.2026 | oo o |P.K.BARIK . 02 6-08- No—6)
27
Order
ABLAPL- COURT NO. Dtd. (Seat
29 |56031/202603.08.2026 gm0 - [PK MOHANTY - oo 07 Noe o)
31
Order
CMP- COURT NO. Dtd. (Seat
30 |56032/2026(03.08.2026 | oo, [R.K.MAHABHOI . 02 6-08- No—6)
17
ABLAPIL- COURT NO giger (Seat
31 |56034/2026/03.08.2026 8694/2026 PK SAHOO 6 5026-07— BAIL-1 No-
13)
31
Order (Seat
WP (C) - COURT NO. |Dtd. WRIT ©
32 156039/2026/03.08.2026 15729/2017 J.SAHOO 6 2026-07- |BRANCH-8 28)
31
Order
(Seat
CMP- COURT NO. Dtd.
33 |56043/2026/03.08.2026 1173/2026 P.PANDA 6 2026-08— No-
40)
27
Order
(Seat
TRP (C) - COURT NO. Dtd. ©
34 |56045/2026/03.08.2026 174/2025 D SAHOO 6 2026-07— No
40)
10
Order
(Seat
CRLMP- COURT NO. Dtd.
35 |56050/2026/03.08.2026 842/2026 K P MOHANTY 6 2026-07— No-
40)
28
Order
CRLMP- COURT NO. |Dtd WRIT (Seat
36 |56053/2026(03.08.2026 |- M.R.ROUTRAY . O e
15)
29
Order
(Seat
CMP- COURT NO. Dtd.
37 |56054/2026/03.08.2026 1131/2026 A MOHANTY 6 2026-08— No-
15)
19
Order (Seat
38 |56055/2026/03.08.2026 §?§§32026 B.SINGH EOURT NO- Ipeg. No-
2026-07- 15)




31

Order (Seat
CRLREV- COURT NO. |Dtd.
39 |56056/2026/03.08.2026 392/2026 J.RATH 6 5026-07- No-
15)
29
Order
(Seat
ABLAPL- COURT NO. Dtd.
40 |56057/2026/03.08.2026 8965/2026 S.BARIK 6 2026-07— No-
15)
31
ABLAPL- COURT NO giier (Seat
41 |56058/2026/03.08.2026 8636/2026 USHARANI PATI 17 5026-07- BAIL-2 No-
17)
31
Order
(Seat
ABLAPL- COURT NO. |Dtd.
42 156059/2026/03.08.2026 8710/2026 S.SAMAL 17 2026-07 No-
17)
31
Order
(Seat
CRLMP- COURT NO. |Dtd.
43 |56060/2026/03.08.2026 958/2026 A K NAYAK 17 5026-07- No-
17)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
44 |56061/2026/03.08.2026 8709/2026 M.R.ROUTRAY 17 2026-07 No-
17)
31
Order
(Seat
CRLMP- COURT NO. |Dtd.
45 |56063/2026/03.08.2026 716/2026 R.K.SAHU 17 2026-07— No-
17)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
46 |56064/2026/03.08.2026 8701/2026 P.K.JENA 17 5026-07- No-
17)
31
Order
(Seat
TRP (C) - COURT NO. |Dtd. _
47 156065/2026/03.08.2026 184/2026 S.K.MOHANTY 16 5026-09- No
17)
28
Order
(Seat
ABLAPL- COURT NO. |Dtd.
48 |56067/2026/03.08.2026 8696/2026 P.K.JENA 16 2026-07— No-
17)
31
Order
(Seat
CRLREV- COURT NO. |Dtd.
49 156069/2026/03.08.2026 338/2026 M NAYAK 16 5026-07- No-—
17)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
50 |56070/2026/03.08.2026 8695/2026 S.BARIK 16 2026-07— No-
17)
31
Order
(Seat
ABLAPL- COURT NO. |Dtd.
51 |56071/2026/03.08.2026 8690/2026 A .MOHANTY 16 5026-07- No-—
17)
31
ABLAPL- COURT NO. Order (Seat
52 156072/2026/03.08.2026 8688/2026 M.R.ROUTRAY 17 Dtd. No-




2026-09- 17)
07
Order
ABLAPL- COURT NO. |Dtd. (Seat
53 [56073/2026(03.08.2026 [oc-o oo [S.BARIK = 2026-07- [BAIL=2 | o)
31
Order
ABLAPL- COURT NO. |Dtd. (Seat
54 56074/2026(03.08.2026 [o o, o |D.K.BEHERA = 096-07- Nocs)
31
Order
(Seat
BLAPL- COURT NO. |Dtd.
55 |56076/2026/03.08.2026 2213/2026 DK JENA 17 2026-07— BAIL-2 No-
16)
27
Order WRIT
WP (C) - COURT NO. |Dtd BRANCH (Seat
56 |56077/2026(03.08.2026 |,5,c1 o0, [P-K.LENKA 5 2026-08- | (DIVISION ng)
20 BENCH-1)
Order
(Seat
WP (C) - COURT NO. |Dtd. -
57 |56078/2026/03.08.2026 22941/2026 N.MALLICK 9 2026-07- No
105)
30
Order
(Seat
ABLAPL- COURT NO. |Dtd.
58 |56082/2026(03.08.2026 o\ o |J.KAMILA 5 OLD 205605 No-
105)
20
Order
(Seat
ABLAPL- COURT NO. |Dtd.
59 1|56085/2026/03.08.2026 12374/2024 SARAT DASH > OLD 2026-07— No-
105)
31
Order
(Seat
CRLMC- COURT NO. |Dtd.
60 |56086/2026/03.08.2026 2396/2026 A. K. BEHERA > OLD 2026-07— No-
105)
29
Order
CRLMC- COURT NO. |Dtd. CRIMINAL |(Seat
61 |56087/2026/03.08.2026 2388/2026 A. K. BEHERA > OLD 2026-07- MISC No-6)
29
Order
FAO- COURT NO. |Dtd. (Seat
62 |56088/2026(03.08.2026 |1, |T.PRAHARAJ > oup 096-07- Nece)
31
Order
WP (C) - COURT NO. |Dtd WRIT (Seat
63 156089/2026/03.08.2026 33881/2025 R. K. DEHURY > OLD 2026-07- |BRANCH-8 gg;
29
Order
(Seat
TRP (C) - COURT NO. |Dtd. -
64 156116/2026/03.08.2026 385/2024 P K MALLIK > OLD 2026-07— No
29)
30
Order
(Seat
WP (C) - COURT NO. |Dtd. -
65 156120/2026/03.08.2026 23524/2026 T SWAIN > OLD 2026-07— No
29)
30
66 [56123/2026(03.08.2026 |[MACA- \J.R.NAYAK COURT NO. |Order MISC. |(Seat




727/2022 2 OLD Dtd. APPEAL No-4)
2026-07- |SEC.
30
MACA- COURT NO giier MISC. (Seat
67 |56124/2026(03.08.2026 | o0 ). |P.C.PATTANAIK > oLD 202607 |APPEAL Noo1)
SEC.
30
MACA- COURT NO giger MISC. (Seat
68 [56125/2026(03.08.2026 |, > ., |A.K.BARIK o 2026-0g- RPPEAL | 0%
SEC.
06
Order
CRLMC- COURT NO. |Dtd. (Seat
69 |56133/202603.08.2026 |, Lo |R.CH.ROUT > oL 5660-10- Nocey
31
Order
CRLMC- COURT NO. |Dtd. CRIMINAL |(Seat
70 |56134/2026(03.08.2026 |2, 0" oo |A.P. SAHOO > oD 2026-07- hrrse Noco)
29
Order
CRLMC- COURT NO. |Dtd. (Seat
71 |56136/202603.08.2026 |; oo S SAMAL 5 OLD 202607 No-5)
29
Order
CRLMC- COURT NO. |Dtd. (Seat
72 |56137/2026(03.08.2026 |, "7 o [R.CH.ROUT > oL 066010 Nocoy
31
Order (Seat
WP (C) - COURT NO. |Dtd. WRIT =
73 |56139/2026(03.08.2026 |go o . [L D SAHU > ot 2026-07— |IBRANCH-2 gg)
28
WP (C) - CHIEE giger WRIT (Seat
74 |56140/2026(03.08.2026 |5 200" o |R C MALLICK JUSTICE'S |)05% o |annicy 5 [No-
COURT 12)
11
WP (C) - CHIEF gijer (Seat
75 156141/2026/03.08.2026 P K BARIK JUSTICE'S i No-
23213/2026 2026-07-
COURT 12)
28
S~ CHIEF giier (Seat
76 156142/2026/03.08.2026 T. BARIK JUSTICE'S . No-
16049/2026 2026-07-
COURT 12)
31
WP (C) - CHIEF giier giiECH (Seat
v * —
77 156143/2026/03.08.2026 23723/2026 B. P. TANGA gg§;$CE S 2026-07- | (DIVISION Tgl)
31 BENCH-3)
Order (Seat
WP (C) - COURT NO. |Dtd. WRIT =
78 |56144/2026(03.08.2026 ;.07 |S.BEHERA o 5999-17— |BRANCH-5 28)
31
Order
(Seat
WP (C) - COURT NO. |Dtd. N
79 |56145/20261/03.08.2026 22570/2026 A. K. NAYAK 23 2026-07— 28)

30




Order

CRLMC- COURT NO. |Dtd. CRIMINAL | (Seat
80 |56146/202603.08.2026 |, oo o |S.K.SUNDARA [C.O. |2 o026-07- hrse Noog)
31
Order
CRLMC- COURT NO. |Dtd. (Seat
81 |56147/202603.08.2026 | ,oontw o o |G.SAHOO c.o. |53 05607 Noc)
31
Order
CRLMC- COURT NO. Dtd. (Seat
82 [56148/202603.08.2026 |, )0 o |S R SAHOO c.o. |5 oo 07 Noog)
31
Order
CRLMC- COURT NO. |Dtd. (Seat
83 [56150/2026(03.08.2026 | 2, - - |H.K.MOHANTA [C.O. > oLD 599512~ Nows)
31
Order
CONTC- COURT NO. |Dtd. (Seat
84 |56151/202603.08.2026 |, o0, [R.R.DAS c.o. |05 oo 07 Noe)
30
Order
MACA- COURT NO. Dtd. (Seat
85 56153/2026/03.08.2026 |)o-', |B.MAHALI c.o. 3 599512~ Nows)
31
Order
CRLMC- COURT NO. |Dtd. (Seat
86 |56155/202603.08.2026 |00 K C PANDA c.o. |05 o500 10 Noe)
31
Order
CRLMC- COURT NO. |Dtd. CRIMINAL |(Seat
87 156158/2026/03.08.2026 2419/2026 D P DASH Cc.O. > OLD 2026-07- |MISC No-7)
29
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH (Seat
88 |56164/2026/03.08.2026 16738/2021 A. T. NAYAK Cc.0. 5 OLD 2026-07- | (DIVISION Ti;)
27 BENCH-2)
Order
WP (C) - COURT NO. Dtd. WRIT (Seat
89 1|56165/2026/03.08.2026 13562/2025 A. T. NAYAK Cc.0. > OLD 2026-07- |BRANCH-3 TZ;
27
S~ PRAFULLA gijer WRIT (Seat
90 155982/2026/03.08.2026 CHANDRA GENERAL . No-
9560/2026 ACHARYA 3826 07 BRANCH-3 14)
Order
TRP (C) - GOKULANANDA Dtd. (Seat
91 [55983/202603.08.2026 | o000, 22 GENERAL 0or 04 M.J.C R,
17
Order WRIT
WP (C) - Dtd. BRANCH (Seat
92 155984/2026/03.08.2026 20697/2026 MANAS PATI GENERAL 2026-07- | (DIVISION Ti;)
31 BENCH-3)
Order (Seat
93 [55985/2026(03.08.2026 ?gégé/zoze ggﬁg?; KUMAR | ENERAL Dtd. No-
2026-07- 117)




31

Order (Seat
CRLA- KANCHANA BALA Dtd.
94 |55986/2026/03.08.2026 811/2025 PANDA GENERAL 2026-07— No-
117)
31
Order
CONTC- DR. JITENDRA Dtd. (Seat
95 |55987/2026/03.08.2026 6432/2023 |KUMAR LENKA GENERAL 2023-10- CONTEMPT No-5)
13
Order
WA- DR. JITENDRA Dtd. WRIT (Seat
96 155988/2026103.08.2026  |535 5053  |guMar LENKA |CCNERAL 2025-08- |APPEAL  |No-6)
25
Petition (Seat
WP (C) - DINESH KUMAR , WRIT ©
97 155989/2026/03.08.2026 43113/2023 PANDA GENERAL With BRANCH-4 No
Annexures 38)
Petition
BLAPL- PARSURAM . (Seat
98 155990/2026/03.08.2026 7305/2024 |PANDA GENERAL With BAIL-2 No-7)
Annexures
Petition
CRA- DINESH KUMAR . CRIMINAL | (Seat
99 |55994/2026(03.08.2026 /7 1550 pnnma GENERAL With ADPEAL Noet)
Annexures
Order
RPFAM- BISWANATH Dtd. (Seat
100 [56012/202603.08.2026 o275 " SEnrma GENERAL 09606 Noet)
30
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
101 156013/2026/03.08.2026 20796/2026 |RANA GENERAL 2026-07- |BRANCH-6 gz;
23
Order
WP (C) - MANAS RANJAN pDtd WRIT (Seat
102 156014/2026/03.08.2026 19350/2026 |SAHOO GENERAL 2026-07- |BRANCH-7 Zg;
31
WP (C) - STDDHI giggement WRIT (Seat
103 156037/2026103.08.2026 155555 /5026 [TRIPATHY GENERAL 2026-07- |[BRANCH-4 13“;)'
24
Judgement
(Seat
WP (C) - STDDHT Dtd. ©
104 56042/2026/03.08.2026 22977/2026 |TRIPATHY GENERAL 2026-07— No
38)
24
Judgement
NTKUNJA
CRLA- Dtd. CRIMINAL |(Seat
105 /56049/2026/03.08.2026 BIHARI GENERAL
131/2007 MOHAPATRA 3226 05 APPEAL No-1)
. (Seat
WP (C) - STDDHI Entire WRIT ©
106 156051/2026103.08.2026 ), 545 /5026 | TRIPATHY GENERAL Document |BRANCH-5 2‘3’)
. (Seat
WP (C) - STDDHT Entire WRIT ©
107 156052/2026103.08.2026 1)) 514 /5026 | TRIPATHY GENERAL Document |BRANCH-8 Zkl’)
, (Seat
WP (C) — Entire WRIT _
108 156062/2026/03.08.2026 24041/2026 HIRARAM BHOI |GENERAL Document |BRANCH-6 EZ)




WP (C) -

Entire

WRIT

(Seat

109 56066/2026/03.08.2026 24034/2026 HIRARAM BHOI |GENERAL Document |BRANCH-6 gg;
TRP (C) - giier (Seat
110 156068/2026/03.08.2026 191/2026 G.JAYASINGH GENERAL 2026-09— No-
25)
28
Order
WPC (OAC) - |[MANOJ KUMAR Dtd. (Seat
111 (56075/2026(03.08.2026  |gooyo o)™ o) GENERAL 2023-06 |0A Branch | %7
30
Order
ABLAPL- KHUSBU Dtd. (Seat
112 (56079/2026(03.08.2026 | Joo 0 o [0t GENERAL oot 07- o)
30
CRLMC- Entire (Seat
113 [56080/202603.08.2026 |07 - |APARESH BHOI |GENERAL N Noet)
CRLMC- , , (Seat
114 [56081/2026(03.08.2026 |0/ - |APARESH BHOI |GENERAL Affidavit Neet)
WRIT
Petition (Seat
WP (C) - PADMANAVA . BRANCH ©
115 /56083/2026/03.08.2026 31007/2023 DHALL GENERAL X;Eh (DIVISION TSS)
eXUTeS |prvcno1)
Order
(Seat
ABLAPL- Dtd.
116 [56084/202603.08.2026 [, /0" - |SK SAMIM GENERAL 09607 No-
108)
29
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
117 (56092/2026(03.08.2026  |oc oo oo Ao GENERAL i 11 lomancH_s 12q<3>)—
17
Order
WP (C) - MANOJ KUMAR pDtd WRIT (Seat
118 [56093/2026(03.08.2026 |3 o) oo o) GENERAL ot 05 |eRANCH-3 TZ;
19
WP (C) - PRABHAT KUMAR Entire WRIT (Seat
119 156118/2026/03.08.2026 20715/2011 |SAHOO GENERAL Brief BRANCH-4 23;
WP (C) - PRABHAT KUMAR Entire WRIT (Seat
120 /56126/2026/03.08.2026 20713/2011 |SAHOO GENERAL Brief BRANCH-4 23;
. (Seat
CMP- DEBA KUMAR Entire
121 156138/2026/03.08.2026 1005/2026 |RATH GENERAL Brief 23;
Order
(Seat
WP (C) - Dtd. WRIT ©
122 [56015/202603.08.2026 |,o27n0. . |S K BEHERA GENERAL 2026-07— |mraNcH-g NO
35)
28
Order
ARBP- Dtd. (Seat
123 [56016/2026(03.08.2026 [50> o |A K BISOI GENERAL oot 1. M.J.C o)
05
Order (Seat
WP (C) - WRIT ©
124 56017/2026/03.08.2026 15343/2012 S K PAL GENERAL 58?4_01_ BRANCH-4 23)




28

Order (Seat
WP (C) — Dtd. WRIT
125 |56020/2026/03.08.2026 25313/2014 P C DAS GENERAL 5000-01- |BRANCH-7 Tg)
01
Order
(Seat
BLAPL- Dtd.
126 |56023/2026/03.08.2026 1530/2018 S BISWAL GENERAL 2018-05- No-
18)
11
Order
ARBA- Dtd. (Seat
127 |56025/2026/03.08.2026 11/2011 R K MOHAPATRA GENERAL 2022-04- M.J.C No-1)
05
Order
0Jc- Dtd. (Seat
128 |56026/2026/03.08.2026 16500,/1997 P BEHERA GENERAL 2015-03— No-1)
26
Order
WP (C) - Dtd. WRIT (Seat
129 |56028/2026/03.08.2026 12030/2014 S K PANDA GENERAL 2026-04- |BRANCH-2 No-8)
27
Order
CRLA- Dtd. (Seat
130 156030/202603.08.2026 |/ o g, |S K BEHERA GENERAL 2026-07— No-8)
14
Order
ABLAPL- Dtd. (Seat
131 |56033/2026/03.08.2026 43/2026 P K JENA GENERAL 2026-07— No-8)
14
Order
WP (C) - Dtd. (Seat
132 |56035/2026/03.08.2026 22069/2026 A ROUT GENERAL 5026-07- No-8)
14
Order
(Seat
ABLAPL- Dtd.
133 |56036/2026/03.08.2026 8187/2026 S K BISWAL GENERAL 2026-07- BAIL-2 No-
17)
14
Order
(Seat
CRLREV- Dtd.
134 156038/2026/03.08.2026 341/2026 P K SWAIN GENERAL 2026-07— No-
17)
14
FAO- gijer (Seat
135 |56040/2026/03.08.2026 613/2026 P K JENA GENERAL 5026-07- No-—
17)
14
FAO- giier (Seat
136 |56041/2026/03.08.2026 523/2024 R K MOHAPATRA |GENERAL 2026-07— No-
17)
14
Order
TRP (C) — Dtd. (Seat
137 |56044/2026|03.08.2026 |0\ oo, |P K BEHERA GENERAL 2026-07- M-J.C No-6)
14
WP (C) - Order WRIT (Seat
138 |56046/2026/03.08.2026 23558/2026 P K BARIK GENERAL Dtd. BRANCH-6 |No-




2026-07- 54)
14
CMP- giier (Seat
139 |56047/2026/03.08.2026 1793/2025 R K MOHAPATRA |GENERAL 2026-07— No-
54)
14
Order
ABLAPL- Dtd. ~ (Seat
140 |56048/2026/03.08.2026 8685/2026 B N SAHU GENERAL 202607 BAIL-2 No-9)
14
Order
BLAPL- Dtd. (Seat
141 |56090/2026/03.08.2026 5936/2026 KIRTAN DANG GENERAL 2026-07— BAIL-1 No-6)
31
Order
ABLAPL- Dtd. (Seat
142 156091/202603.08.2026 |/ o) g, [P R SWAIN GENERAL 2026-07— No-6)
31
Order
(Seat
ABLAPL- Dtd.
143 |56094/2026/03.08.2026 8651/2026 B.P.NANDA GENERAL 2026-07- BAIL-2 No-
10)
31
Order
RVWPET- Dtd. CIVIL (Seat
144 |56095/2026/03.08.2026 236/2018 S S PASAYAT GENERAL 2025-01- |[REVISION [No-5)
30
WP (C) — Entire (Seat
145 |56096/2026/03.08.2026 36505/2025 G.B.DASH GENERAL order No-5)
Order
146 |56097/2026 (03.08.2026 | 20~ S S PASAYAT |GENERAL Dtd. ﬁigz@ (Seat
: : 215/2019 2019-12- No-5)
SEC.
03
Order
(Seat
CMP- Dtd. WRIT
147 |56098/2026/03.08.2026 1724/2015 N P PARIJA GENERAL 2026-07- |BRANCH-6 gz;
29
WP (C) - giier (Seat
148 |56099/2026/03.08.2026 15029/2017 U CHHOTRAY GENERAL 5017-09- No-
26)
07
WP (C) — gijer (Seat
149 |56100/2026/03.08.2026 22922/2026 N.PANDA GENERAL 2026-07— No-
26)
28
Order
(Seat
WP (C) — Dtd. WRIT _
150 |[56101/2026/03.08.2026 12613/2018 H K MALLICK GENERAL 5026-05— |BRANCH-8 gg)
04
WP (C) — gijer (Seat
151 |56102/2026/03.08.2026 18268/2026 N.PANDA GENERAL 202607~ No-
43)
17
WP (C) - Order WRIT (Seat
152 |56103/2026/03.08.2026 11300/2026 N.PANDA GENERAL Dtd. BRANCH No-
2026-07- |(DIVISION |117)




31 BENCH-3) |
Order
153 |56104/2026(03.08.2026 | 20~ S S PASAYAT |GENERAL ptd. EEEAL (Seat
U 499/2016 2018-03- No-9)
SEC.
14
Order
CRLMP- Dtd. (Seat
154 |56105/2026/03.08.2026 926/2026 N.PANDA GENERAL 2026-07- No-9)
23
Order
Dtd. (Seat
155 |56106/2026/03.08.2026 FA-38/1980 |G C MOHARANA |GENERAL 2007-03— No-9)
20
Order
RSA- Dtd. SECOND (Seat
156 |56107/202603.08.2026 )5 0, K K MOHANTY |GENERAL 2009-11- |APPEAL No—6)
12
Order
(Seat
WP (C) — Dtd. WRIT _
157 |56108/2026/03.08.2026 21528/2026 B BARIK GENERAL 2026-08— |BRANCH-7 T;)
24
Order WRIT
WP (C) - Dtd BRANCH (Seat
158 |56109/2026/03.08.2026 24042/2026 G D MALLICK GENERAL 2026-08— (DIVISION Tg;)
24 BENCH-1)
Order
ABLAPL- Dtd. ~ (Seat
159 156110/2026|03.08.2026 |00 50, [P K DAS GENERAL 2026-08— |BAIL-2 No—8)
24
Order
(Seat
WP (C) - Dtd. WRIT -
160 |56111/2026/03.08.2026 19350/2026 M R SAHOO GENERAL 5026-08- |BRANCH-7 ig)
24
Order
(Seat
ABLAPL- Dtd.
161 |56112/2026/03.08.2026 689/2026 G ROUT GENERAL 5026-08— No-
48)
24
Order
(Seat
WP (C) - Dtd. WRIT -
162 |56113/2026/03.08.2026 15867/2026 C R NAYAK GENERAL 9026-08— |BRANCH-3 22)
24
Order
(Seat
CRLMC- Dtd.
163 156114/2026/03.08.2026 2474/2026 J P KAR GENERAL 5026-08— No-
33)
24
Order
(Seat
ABLAPL- Dtd.
164 |56115/2026/03.08.2026 2095/2026 J P KAR GENERAL 2026-08— BAIL-1 No-
15)
24
Order
WP (C) — Dtd. WRIT (Seat
165 |56117/2026/03.08.2026 20468/2026 J K SAHOO GENERAL 2026-08- |BRANCH-1 |No-2)
24
WP (C) - Order (Seat
166 56119/2026/03.08.2026 17772/2026 A K MOHANTY GENERAL Dtd. No-2)




2026-08-
24
Order
ABLAPL- Dtd. (Seat
167 |56121/2026/03.08.2026 576/2026 G ROUT GENERAL 5026-08- BAIL-2 No-8)
24
Order
ABLAPL- Dtd. (Seat
168 |56122/2026(03.08.2026 7121/2025 S MISHRA GENERAL 2025-10- No-8)
27
Order
ABLAPL- SIBA PRASAD Dtd. (Seat
169 |56127/2026/03.08.2026 486/2026 SAHOO GENERAL 5026-07- No-8)
31
Order
ABLAPL- Dtd. (Seat
170 |56128/2026/03.08.2026 8554/2026 S. CHOUDHURY |GENERAL 2026-07— No-8)
29
Order
WP (C) - B. N. Dtd. WRIT (Seat
171 156129/2026 103.08.2026 9175/2026 |SHADANGI GENERAL 2026-07- |BRANCH-1 |No-3)
23
Order
WP (C) — S. R. Dtd. (Seat
172 |56130/2026(03.08.2026 23551/2026 PATTNATK GENERAL 5026-07- No-3)
31
Order
ABLAPL- SIBA PRASAD Dtd. _ (Seat
173 156131/2026/03.08.2026 699/2026 SAHOO GENERAL 5026-07- BAIL-2 No-7)
31
Order
ABLAPL- SIBA PRASAD Dtd. (Seat
174 |56132/2026/03.08.2026 699/2026 SAHOO GENERAL 2026-07— BAIL-2 No-7)
31
Order
ABLAPL- SRINIBASH Dtd. _ (Seat
175 |56135/2026/03.08.2026 8667/2026 MOHANTY GENERAL 5026-07- BAIL-2 No-9)
31
Judgement
CRLMP- Dtd. (Seat
176 |56149/2026(03.08.2026 827/2026 J P KAR GENERAL 2026-07— No-9)
30
Order
ABLAPL- Dtd. (Seat
177 |56152/2026/03.08.2026 10251/2022 D SAMAL GENERAL 2022-08- BAIL-2 No-7)
30
Order
(Seat
WP (C) — Dtd. WRIT _
178 |56154/2026(03.08.2026 680/2012 G SUNDARA GENERAL 2026-07— | BRANCH-4 No
37)
27
Order
CRLMC- Dtd. CRIMINAL (Seat
179 |56156/2026/03.08.2026 1319/2022 D HAZRA GENERAL 5026-07- |MISC No-4)
29
1180 [56157/2026(03.08.2026 WP (C) - 's DAs GENERAL Order |(Seat




5350/2005 Dtd. No-4)
2005-05-
10
Order
(Seat
WP (C) - Dtd. WRIT _
181 |56159/2026/03.08.2026 15365/2014 S DAS GENERAL 5024-10- |BRANCH-2 gz)
01
giier (Seat
182 |56160/2026(03.08.2026 FA-45/1959 |S NAYAK GENERAL 196i—10— No-
11 34)
oJc- giier (Seat
183 |56161/2026/03.08.2026 16610,/1998 P K DAS GENERAL 2008-07— No-
34)
07
Order
(Seat
ABLAPL- Dtd.
184 |56162/2026/03.08.2026 8712/2026 B LENKA GENERAL 2026-08— BAIL-2 No-
10)
03
Order WRIT
WP (C) - Dtd. BRANCH (Seat
185 |56163/2026/03.08.2026 9109/2005 P N NAYAK GENERAL 2018-03— (DIVISION Ti;)
20 BENCH-3)
Order
(Seat
ABLAPL- Dtd.
186 |56166/2026/03.08.2026 8583/2026 R K MALLICK GENERAL 2018-03— BAIL-1 No-
15)
20
WP (C) - giier (Seat
187 |56167/2026/03.08.2026 23871/2026 N K SATAPATHY |GENERAL 2026-07— No-
15)
31
Order
(Seat
TRPCRL- Dtd.
188 |56168/2026/03.08.2026 21/2026 J SAHOO GENERAL 2026-07— No-
15)
31
Order
(Seat
WP (C) - Dtd. WRIT -
189 |56169/2026/03.08.2026 21666/2026 D BISWAL GENERAL 5026-07- |BRANCH-1 gi)
31
Order
(Seat
WP (C) — Dtd. WRIT _
190 |56170/2026/03.08.2026 23584/2026 D BISWAL GENERAL 2026-07- |BRANCH-5 gg)
31
Order
(Seat
WP (C) — Dtd. WRIT _
191 |56171/2026/03.08.2026 23582/2026 D BISWAL GENERAL 2026-07— | BRANCH-5 gg)
31
WP (C) — gijer (Seat
192 |56172/2026/03.08.2026 16723/2026 R SAMAL GENERAL 5026-07- No-
20)
31
Order
(Seat
CRLMC- Dtd.
193 |56173/2026/03.08.2026 3357/2025 T K NAYAK GENERAL 2026-07— 28;

31




Order

(Seat
CRLMC- Dtd.
194 |56174/2026/03.08.2026 584/2026 B R JENA GENERAL 2026-07— No-
20)
31
Order
(Seat
WP (C) — Dtd. WRIT _
195 |56175/2026/03.08.2026 23785/2026 P BEHERA GENERAL 2026-07- |BRANCH-3 T;)
31
Order
WP (C) - Dtd. WRIT (Seat
196 |56176/2026/03.08.2026 36551/2025 B DAS GENERAL 2026-07- |BRANCH-2 [No-8)
31
Order
ABLAPL- Dtd. B (Seat
197 |56177/2026/03.08.2026 8835/2026 S K PAL GENERAL 2026-07- BAIL-1 No-6)
31
Order
(Seat
ABLAPL- Dtd.
198 |56178/20261/03.08.2026 8728/2026 S K PAL GENERAL 2026-07— BAIL-2 No-
11)
31
Order
ABLAPL- Dtd. B (Seat
199 |56179/2026/03.08.2026 8731/2026 S K PAL GENERAL 2026-07- BAIL-2 No-7)
31
Order
ABLAPL- Dtd. (Seat
200 |56180/2026/03.08.2026 8719/2026 S K PAL GENERAL 5026-07- No-7)
31

N I C (Software Team)




